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SHRI JYOTIRMOY BOSU : What do you 
want me to dQ, Sir? 

MR. SPEAKER: He may say in two 
minutes what he wants to submit. 

SHRI JYOTIRMOY BOSU : Newspapers 
and periodicals in West Bengal which arc 
writing things aganist Shrimati Indira Gandhi 
or the Con~ress are being burnt, and people 
arc being ~ealen up, and thousands of new-
spapers have been burnt at the point of the 
pistol at Sealdah station in broad daylight by 
Yuv Congress workers, and the Chhaatra 
Parishad workers. J am sorry that the Central 
Government have been quietly watching it 
What is this press freedom and freedom of 
circulation of newspapers '1 It is a matter for 
this House to condemn. We condemn this 
action. The ruling party, conniving at anti-
socials, is doing this and killing all democratic 
norms and breeding fascism in this country. 

SHRI RAJ BAHADUR : We repudiate all 
the insinuations and suggestions that the hon. 
Member has made. 

13.15 hrs. 

PAPERS LAID ON THE TABLE 

REPORT AND ACCOUNTS OF ALL INDIA 
INSTITliTH OF MEDtCAL SCtENCES 

THE MINISTER OF Sf ATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND IN THE MINISTRY OF 
WORKS AND IIOUSING (PROF. D. P. 
CHATTOPADHYAYA) On behalf of 
Shri Uma Shankar Dikshlt. I beg to lay on 
the Table a copy of the An!1ual Accounts 
(Hindi and English versions) of the 
All-India Institute of Medical Sciences, 
New D::lhi, for the year 1969·70 together with 
the Audit Report th.!rcon, under sub-!ection 
(4) of ~ccl.ion IS of the All India Institute 01 
Medical Sciences Act, 1956. 'P/~ced in 
Lihrary. Sec No. I.T --J509172 I 

REPORT AND ACC(}UN I S of SHIPPINu 
DSVELOPME"T FIIND COMMITTEE 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND 

TRANSPORT (SHRI RAJ BAHADUR): 
I b<g to lay on the Table a copy of Ihe 
Report ar.d Certified Accounts (Hindi and 
English versiolls) of the Shipping Develop-
ment Fund Committee for the year 1970·71, 
together with the Audit Report thereon, under 
sub-section (6) of section 16 of the Merchant 
Shipping Act, 1958 [Placed in Library. 
See No. LT-3510/72.J 

NOTtFICATIONS UNDER ESSENTIAL 
COMMODITIt'S At'T 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH): On behalf of Shri 
Annasaheb P. Shinde, I beg to lay on the 
Table-

(1) A copy each of the following Noti-
fications under sub-section (6) of 
section 3 of the Essential Commo-
dities Act, 1955 :-

(i) The Fruit Products (Amend 
menl) Order. 1971, published 
in Notification No. S. 0, 5593 
in Gazette of India dated the 
301h Decemb<r, 1971 (English 
versions) ond 17th June. J972 
(Hindi ver~ions). 

(U) The Fruit Products (Second 
Amendment) Order, 11.)71 
(Hindi and English Versions) 
published in Notification No. 
S. O. 621 in Gazette of India 
dated lhe 19th Februnry, 1972. 

(2) A statement (Hindi and English 
versions) showing reasons for delay 
in laying the above Notifications. 

[Placed in Library. See No. LT-
3S1l /72 1 

ACCOUNTS Of' THE COMMITTEE FOR THE 
PURPOSE OP CONTROLLING AND SUPER-

VISING EXPERIMENTS ON ANIMAl.S 

PROF. SHER SINGH; I b<g 10 lay 
on the Table a copy of the Audited Accounts 
(Hindi and English versions) of the Committee 
for the purpose of Controlling and Supervising 
E"perimeots on Animals. Bombay. for the 
year 196R·69 together ""'jth the Audit Report 
thereon, under sub-rule (4) of Rule ::!4 of the 


